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Speaker, Sir, I beg to move for leave to 
introduce a Bill to provide for a house to 
every citizen of the country_ 

[English] 

MR. DEPUTY-SPEAKER: The ques-
tion is: 

"That leave be granted to introduce a 
Bill to provide for a house to every 
citizen of the country_" 

The motion was adopted 

[ Trans/ation] 

SHRI PRAKASH KOKO 
BRAHMBHA IT: I introduce the Bill. 

15.46 hrs. 

YOUTH BILL-CONTD_ 

[Eng(ish] 

MR DEPUTY-SPEAKER: We will now 
take up further consideration of the following 
motion moved by Shri Hannan Mollah, on 
the 26th April, 1990, namely:-

"That the Bill to provide for a compre-
hensive policy for the development of 
the youth in the country. be taken into 
consideration_ " 

[ Trans(ation] 

SHRI RAOHA MOHAN SINGH (Mo-
tihari): Mr. Deputy Speaker, Sir, the earlier 
debate on the 'youth policy' had remained 
inconclusive after some discussion related 
to their education_ On that day, I had stated 
that the youth constitute 1 !3rd of the total 
illiterate population_ At the time of Independ-
ence, the country had 6 erore literate people 
and 30 erore iIIiterate_ According to figures 
available for the last year, their number was 
25 crore and 43 erore respectively _ Accord-
ing to the Bill, which is under consideration, 

the people under 45 years of age, are pro-
posedto be considered as youth. This means 
that at least 113rd of the youth are surely 
illiterate as their number is 11 crore in the 
age group of 15-35 years. The existing 
education system introduced by Macaulay 
has been a clerk producing system. 

It is unfortunate that even after inde-
pendence we have been treading the same 
path and during the past five years the youth 
saw a ray of hope that they would be heading 
towards prosperity and their aspirations 
revived with the onset of the new educational 
policy because the reins of the govemment 
of India were in the hands of a youth itself but 
the result is evident_ Now that in the name of 
the new educational policy a westem pre-
dominance has emerged and an education 
totally akin to the Doon-culture seems to be 
all pervasive_ Navodaya Vidyalayas have 
been opened and crores of rupees spent on 
them_ But what are the results now_ How far 
have our rural youth been benefited from 
them? Navodaya Vidyalayas are today virtu-
ally meant for the children of the bureaucrats 
and the industrialist and the rural youth are 
the least benef~ed from them_ The figures 
provided by the previous Government re-
vealed that only 5,37,000 villages out of 
India's 5,80,000 villages have Primary 
sehools_ Thousands of Indian villages do not 
have the facility of a Primary school even 
today _ The Government conceded last year 
that 1,72,000 Primary schools do not have 
the buildings of their own_ Leaving other 
areas of development aside, we could not 
even provide a Primary School to every 
Indian villages after so many years of inde-
pendf3nce. On the other hand, the efforts 
made in the preceding years in the name of 
the new educational policy have contributed 
to make the future of the youth of this country 
more bleak_ The most surprising aspect of it 
is that it is Sanskrit alone that acquaints us 
w~h Indian her~age, culture, traditions and 
the ideals and glory of our ancestors but 
Sanskrit can nowhere be traced in the new 
educational policy. There is no provision for 
teaching Sanskrit in Navodaya Vidyalayas. 
Malpractices in the field of education re-
mained a hot news last year. There has been 
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large scale bungling involVing crore of rupees 
In the cases of transfers of 185 teachers of 
the Kendnya Vtdyalayas The press termed 
It 'mini Boffors' In the field of Kendnya 
Vrdyalayas those days In thIs manner, In the 
preceding years In the name of the new 
educatIOnal polICY they have played with the 
future of the country's youth A prOVIsion of 
Imparting free educatIOn has been made In 

this Bill I would suggest that a proVISIOn for 
Impartmg free educatIOn upto degree level 
and also upte diploma level rn case of tech-
nical educatIon should be Incorporated In 
the Bdl Th,s IS because there are many 
Intellrgent youth rn India who cannot afford to 
continue their studies due to poverty I feel 
that no poor student can afford to acqUire 
educatIOn upto M A level but I think that 
such poor students should at least get edu-
catron upto graduate level In thIS country It 
IS therefore very Important that there should 
be a prOVISIOn for free educatIon upto degree 
level In a SImIlar manner If an intelligent 
youth cannot become an engineer due to hiS 
poverty, he should be able to acquIre free 
eduoatlOn atleast upto dIploma level so as to 
become at ledst an overseer In vIew of tnlS, 
t! IS necessary to Impart free technICal edu-
catIon upto dIploma level I WIsh both these 
proVISIons be Incorporated In th,s SIll 

So far as adult educatIon IS concerned, 
thIS programme was launched WIth the sole 
objectIve of educating the rural youth In the 
country but I dare say that It IS very regretful 
that a mockery of the rural youth has been 
made In the preceding years In the name of 
adult edUcatIOn Mr Deputy Speaker, SIr, 
you may send for the list of the student:; of 
adult education centre of any locality and 
you wIn find names of the educated hlQh 
school and college youth of the VIllages 
regIstered thereIn," place of Ilhterate rural 
folk Their names have been shown In the Itst 
of these avaIling asult education Just. now 
one of our colleagues was speaking In the 
context of employment I do not want to go 
deep Jn10 that but I would like to say thiS 
much that for the past few years two crore 
and thirty-three lakh educated 'Jnemployed 

youth were registered in different Employ-
ment Exchanges in India upto 1984 but the 
ftgures upto the last year I.e. four and half 
years reveal thatthe number of unemployed 
people has nsen to three crore and fifty lakh 
ThiS means an Increase of one crore and 
fifteen lakh unemployed youth In Just four 
and a half years TI,ere IS an apparent rea-
son forthls Due to the unrestricted advent of 
foreign companies In thiS country lesser 
employment opportunitIes were generated 
and as a result thereof there was constant 
Increase In unemployment 'do not want to 
elaborate more on thiS Issue but would Irke to 
say that the number of youth IS on constant 
Increase In the oountry Accordrng to the 
latest frgures, there were 45 erore youth In 
1950 In the whole world and their number 
rose to 51 crore In 1960 In 1986 their num-
bertouehed 85erores and It IS estimated that 
until the much talked 21st century there 
would be 118 crore youth In the whole world 

Mr Deputy Speaker, SIr, the rate of 
growth In the populatIOn of youth IS different 
'" different CQuntnes It IS less," the devel 
oped countnes and more In the developing 
ones The problems of IndIan youth can be 
dIvided mto two categones because there 
are two categories of youth In India The 
youth belongIng to the frrst category belong 
to affluent class and prosperous famlhes of 
the crtles and metropolises These youth do 
not have any baSIC problem but they are theIr 
own creatIOn Theie subservIence to the 
western cultural awakening that hes In sharp 
contradICtIOn to the IndIan cu~ural tradItIon 
constitutes theIr pastIme They treat therr 
own CIVIlizatIOn as orthodox and conven 
tlonal and It IS unfortunate that thiS class of 
youth IS called the real youth of IndIa and 
claIms to lead the youth of IndIa today 

The othercJass of youth has been strug-
g"ng and facIng hardshIps of the low and 
mIddle class famIlies of VIllages, towns. cit-
Ies and metropolitan citIes You can find thiS 
class alone struggling rn every field Educa-
tIon IS the means of livelihood for trns cate-
gory Government or private emplovment 15 
the maIn objectIve and uhlmately the subser-
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vience to the affluent and elitist class is its 
fate. 

MR. DEPUTY-SPEAKER: Mr. Radha 
Mohan, you are not here to read out but to 
deliver your speech. 

SHRI RADHA MOHAN SINGH: Both 
the aspects are crystal clear. There is a 
marked difference between the standards of 
IiviRg and thinking of the aforesaid two cate-
gories of youth in India. I would, therefore, 
Insist on having a uniform and comprehen-
sive policy for Indian youth. With these words, 
I support this Bill for your with the request for 
an amendment to include the words 'com-
prehensive and uniform youth policy' in place 
of comprehensive youth policy alone. With 
these words, I support the Bill. 

[English) 

SHRI SONTOSH MOHAN DEV (T ripura 
West): Mr. Deputy Speaker, Sir, at the very 
outset I congratulate the Member who has 
introduced this Bill. h is a well-thought, nicely 
drafted and well-intended Bill. The youths of 
the country whether it is India or anywhere in 
the world should be asset and not liability. 
Unfortunately youths have become a liability 
In our country today. We have seen the groof 
of this in this House. Whenever the previous 
Government and the present Government 
tried to solve and counter the problem of 
terrorists in Pun)3b, Kashmir or Assam, they 
have identified the unemployed youth as 
one of the causes. They say that the unem-
ployed youth are being carried away by 
certain sections of the people who be~eve in 
terrorism. They are drifted in that way be-
cause of our present education system. Af-
ter the education, the avenues of living a 
good liie for the youth today are so much 
restricted that it becomes impossible for a 
young person to get a fruitful work for him for 
which he has been educated. Now, here in 
this Bill, the author has identified the areas 
which are our main areas of problem and he 
has tried to enlighten this House and through 
this House this Government about the basic 
problems which the youths are facing today. 
A boy who has got the merit to go upto higher 

education may not be in a position 10 go 
because he does not have the means 10 
continue his studies. As against that. a per-
son. whose 10 is less and who cannot pass 
after a certain stage is getting the chance 
because he is coming from a family which 
can afford to send him for higher studies. 
The author of this Bill has stated tt,at upto a 
certain level. compulsory education should 
be there. After that, people should be given 
scope to get chance according to their merit. 

16.00 hrs. 

Now, I visited recently U.S.S.R. for 15 
days, They have a camp called Pioneer 
Camp in which all the children are taken and 
tested in such a manner thcit after the test, 
the Camp authorities will give a card to the 
parents to the effect that, this particular boy 
can be a good pilot, can be a good engineer, 
can be a good naval man, can be a good 
teacher, can be a good sportsman. He iden-
tities the boy where he should go. If a person 
does not have the IQ for higher level of 
education, there is no point in sending him. 
By the method of testing the boy in the camp, 
they identify in what actual line the boy 
should go. But in India, we do not encourage. 
Though our poPtJiation is 80 crores, we_ do 
not get a single gold medal in Olympics or in 
Asian Games. Asian Games s' a limited 
competition but there also our success is 
poor. at is because a sportsman who is in 
Delhi, Bombay or cclIcufta has got more 
exposure to get chance than the boy hailing 
from the rural areas. A good player who may 
be in a remote village, will not get the chance 
because we do not get them at the young 
age and coach them properly. 

The previous speaker has criticised 
about Navodaya Vidyalaya. What is the idea 
of Navodaya Vidyalaya. It is free for all to 
those who can compate and get themselves 
qualified to get into the Navodaya Vidyalaya. 
Now it is true that certain sections of the 
society are sending their wards to Docn 
School, public schools like 51. Stephen, 51. 
Xavier College and other convent schools 
where they can afford to send. At the same 
time, there are students in the remote areas 
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of Tripura, West Bengal, Arunachal Pradesh 
whose parents cannot afford to send them to 
a good school, not to speak of Doon school. 
They cannot send to any Central School. In 
Navodaya Vidyalaya, after testing the stu-
dents in a competition, you pick up the best 
boys. I have visited schools in Arunachal 
Pradesh and I have seen 90 percent of the 
boys and girls are very brilliant. The best of 
them havA come out. Now the poor family 
cannot afford to put its wards in public schools. 
But their children are getting good education 
in Government schools, Navodaya 
Vidyalaya. Most of the boys are from the 
poor and downtrodden families. 

We have said about the free schooling. 
The Mover of the Bill has said about the 
educational facilities to be given to the stu-
dents and free scholarships to be given. 
There should be an Act to this effect. Now 
that we have got the Ministry for Youth 
Welfare, they should think about it seriously. 
But they are doing everything on ad hoc 
basis so far. No Act has been passed by this 
Government or by the previous Govern-
ment. 

I appreciate the aims and objects men-
tioned in the Statement of Objects and 
Reasons of this Bill. The Government should 
come forward to accept some of the objects. 
At least, they should give an assurance on 
the floor of the House that in future they are 
going to introduce a Bill wherein so many of 
the ideas which have been given here like 
compulsory and free educational facil~ies to 
youths upto secondary school level, free 
supply of materials like books, note-books, 
stationery should be incorporated. I origi-
nally come from the State of Assam. In 
Assam, recently one ex-Minister has gone 
on hunger strike along with some students. 
An assurance was given that text-books 
would be supplied by the Textbook Printing 
Association of Assam, which is a Govern-
ment organisation. But 80 per cent of the 
school boys and girls have not got their 
textbooks so far. They are supposed to go 
according to the syllabus. But unfortunately, 

text-books are not available. Unless the 
students get the text-books, what is the use 
of education and how they will get educa-
tion? There should be some method bv 
which the Government should arrange the 
textboks either through voluntary organisa-
tions or Government organisation. 

There are as many as thousands of 
schools in village areas where they do not 
have the pucca rooms. Many times the tents 
are blown out in cyclone or storm. They do 
not have money to repair it. The Government 
should start giving money under NREP to 
schools, at least at the primary level. I have 
also noticed that at some places, the money 
which was given for primary school educa-
tion had been utilised properly, but at some 
other places, it had not been utilised. The 
money which is given is not sufficient. There 
are schools where it is not possible for the 
students to read. 

In Bangladesh, they have done one 
very good thing. They do not allow any more 
new schools to be established. The schools 
have morning and evening shifts. Govern-
ment is making free electricity supply to all 
schools. They provide teachers for the morn-
ing and evening shifts. Classes are stag-
gered in the morning and afternoon. So, the 
schools which are already there are being 
well-looked after. 

We are trying to establisl) as many 
schools as we can. It is good that some 
teachers are getting appointments. But, have 
you made any evaluation? Arethese schools 
in a pos~ion to give real education to our 
children? No. 

What are our children learning from TV? 
In Jaintia and Garo hills, children see Bang-
ladesh TV and, therefore, they know that Mr. 
Ershad is the President of Bangladesh. They 
know it because they are seeing every day 
Bangladesh TV, not India TV. Indiann TV 
does not reach there. 

This is how we are creating a situation 
whereby the future of our youth is not being 
built in the proper manner. 
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in view of this. I fully agree with the idea 
of this Bill which is sponsored. It is a well-
though out Bill. I do not want to go into the 
detaifs of this Bill. But. at the end when the 
hon. Minister replies. he should not merely 
ask the Member to withdraw it. I think trom 
the Government side. they should come 
forward because the Prime Minister himseH 
has said that new education policy is going to 
be enunciated by this Government. Well. if 
you think that previous Government policy 
was wrong. you are allowed to change it 
because you have got the mandate with the 
support of the left and the BJP. But do not 
forget that too many changes in the educa-
tion policy also make the students confused, 
1()+2. 11+2. one after another. The volume 
of books one has to purchase and the vol-
ume of answers to be given is very high. The 
other day I learnt that in Calcutta a question 
was asked by a te'acher to a student about 
arithmetic for admission in KG Class and the 
Chief Minister has very rightly said "Let the 
teacher answer first. let him come and the 
students will ask and the students willleam." 
Children going to schools are burdened with 
books. 

In vIew of this, there should be a prag-
matte approach to education. Youth can be 
monitored properly. I fully support thiS Bill 
and again appreciate the draft of thIS Bill and 
I hope that hiS efforts will not go in vain. 

Government should come with specific 
assurances so that we can see something 
coming in the next Session of the House. 

Thank you for allowing me to partici-
pate. 

MR. DEPUTY -SPEAKER: The time 
allotted for this Bill was two hours. By now, 
one hour and 15 minutes have been con-
sumed. The time remaining is very short, 
may be we may extend the time, when th~ 
time comes to extend it. But I would like to 
requestthe Members not to repeat the points 
which have.been made. Everybody is speak-
Ing on education while speaking on the pol-
icy relating to the youth. Education is only 
one part of it. Employment. character build-

ing. vision of the future and many other 
things are there. May I request the Members 
not to repeat the points which have been 
made and if Members are making the points. 
I may be allowed to remind them that they· 
are repeating the points. Shri Nakul Nayak 
will not speak, 

[ Translation] 

SHRI NAKUL NAYAK (Phulbani): Mr. 
Deputy Speaker Sir, The Youth Bill has been 
brought forward in this House by the Hon'ble 
Member Shri Hanan Mollah.1 rise to speak a 
few words in support of the Bill. Sir, the 
youths comprises the majority of the total 
population in the country. The problems of 
the youths are many. We are not able to 
resolve theirproblems. They are the future of 
the nation. So, there is a need to take all 
possible steps for the development of youths. 
But it is regrettable that we do not have any 
comprehensive polICY for the development 
of youths in the country. I am glad that the 
Hon'ble Member Shri Hanan Mollah has 
introduced a Bill of similar nature. So I wel-
come this timely Bill. 

Sir, it is regrettable that the youths in our 
country are being misguided and also being 
exploited by the vested interests. Even the 
students also following wrong paths. They 
are following evil practices. This will lead the 
nation to anarchy if we do not make a deep 
study on their problems and work for their 
prospects. Unless we work for alround prog-
fess of the youths, they will join hands with 
the anti social elements and will create a 
problem for the society . Take the example of 
Punjab and Jammu and Kashmir. Thou-
sands of youths had crossed over to Paki-
stan ana came back after taking trC1ining to 
create terror in India. Crossing over and 
infiltration are still going on. 'Why the youths 
crossing over the border? Why they are 
leaving their motherland and Why are they 
hatching conspiracy against their own coun-
try? It is because a lot of attention were not 
being paid to study their problems. Enough 
Job opportl,lnities were not created for them. 
They were not being properly utilised in the 
society by our leaders. The Govt. could not 
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make a systematic arrangement to provide 
them engagement So they fell the vICtIm of 
foreign power Now we do not have any w"ay 
to control the situation within a specifiC time. 
We are not able to negotiate With these 
misguided youths who are creating terror In 
the society Everyday the T.V. carnes the 
news of the killing of some Innocent people 
In some parts of the country or the other SIr 
we could not study their psychology. When 
they could not get Job they followed th,s 
wrong path Adopting the principle of seme-
thing IS bdter than nothing They JOin hands 
with foreign power Sir, the youths In differ-
ent parts of the country are frustrated The 
present educatIOn system IS defectIve After 
coming out of schools and colleges they are 
not getting Job They are not able to earn their 
dally bread They do not want to be the 
burden on their parents Thus they are get-
ting frustrated So, before the situation goes 
out of hand, the Govt must pay proper 
attentIOn to resolve their problems In thiS 
contact I would like to give a few suggestions 
and request the Government to examIne 
these suggestions As I stated earlier the 
present educatIon system IS detective The 
British system of education IS stili being 
Imparted to the students It IS only creating 
unemployment, In the country So, firstly we 
have to give fresh look on the present sys-
tem of education The courses of studies 
which are being Introduced In the Schools 
and Colleges should be changed Immedi-
ately Vocational Courses of studtes should 
be Introduced In the educational institutions 
After passing the school and college educa-
tion the students Will be able to get some 
engagement orthe other rfthey are Imparted 
such type of education 

Secondly, the youths are always Imma-
ture when they are students They follow 
different eVil practices at that stage So, 
Government should set upa machinery which 
Will monitor their activities carefully. what the 
students are actually dOing, whether they 
are being exploited by the undeSired ele-
ments 

Thirdly Sir, the media plays a prominent 
role In making many changes in the society. 
It shQuld be utilised to preach morality among 
the students. literacy should be spread 
among the rural youths through media A krt 
of money IS being spent on the Nehru Vuva 
Kendras. But they have not played any sig-
mficant role forthe deve!opment of the youths. 
So they should be revamped aoP Govt. 
should see that the money spent on these 
Yuva Kendras should not go waste. The 
Yuva Kendras should produce some results 
nght from the VIllage level to the District level. 
The students I,vmg In the towns and citieS 

are now only able to get coachIng facilitIes 
for different games and sports They are able 
to partICIpate In the State and NatIOnal events 
But the rural youths are depnved of such 
faCIlitIes So coachIng centre should also be 
set up In the rural areas. The talents avatl-
able With the rural youths must be Idantrfied 
and they must be gIVen proper training. The 
youths should be provided WIth the facilitieS 
to lead the country In eVery sphere. 

Sir, take the case of Srr Lanka. Recently 
a BIll has been rntroduced In the.r Parliament 
seeking to provide 30% of reservatIOn to the 
youths In the matter of employment and also 
In theIr Parhament So, 30% of the youths .n 
that country WIll get an opportunity to repre-
sent their nation They WIll lead the country. 
In IndIa, we are providIng reservatIOn facll.-
ties to the Scheduled Castes and Scheduled 
T rrbes, we are gOIng to proVIde 30% reserva-
tion to the women Why not we ;Jrovlde 40 to 
50% 'reservatIOn to the youths In our country 
So, I would like to request to the Govt_ to 
Implement lhese few suggestions and with 
these words I thank you very much and 
conclude my speech 

PROF RASA SINGH RAWAT (AJmer): 
Han Mr Deputy-Speaker SIr, I whole-heart-
edly support the Youth BIll presented by the 
hon Member The IntentIOns wrth whICh thIS 
BIll has been brought forward can prove, to 
be of Immense value to youth In th,s country 
However, the age-groupof 15-45 years would 
be an Injustice to the younger generatIOn. 
Altt,ough it IS true that 
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"Zindagi zindadili ka naam hail 
Murdadil kya khak pya karte hain-

but still it would be better if the upper age lim~ 
is reduced marginally. Today's young gen-
eration can be classified into three catego-
ries. In the first category is the discontented 
and angry youth. Anti-national elements urge 
this type of youth to vent their anger and 
frustration through terrorism which the latter 
does without hesitation. In the serond cate-
gory is the youth which is deeply disilu-
sioned and dejected in life. Young-sters in 
this category take to drugs and are morr-ing 
towards seH-destrudlOn. In the third cate-
gory is the youth whICh has developed a bad 
taste for fashion and frolic. Their sale objec-
tive is to 

[English] 

Eat. drink and be merry. 

[ Translation] 

That IS why an Urdu poet, has said that-

~Nikle hain kahin Jaene ke liye, 
parhunchenge kahan yeh malcom 
nahin. 
In Raah me:n bhatakne vaalon ko, 
manzil ki disha maJoom nahin.-

Today our youth has become dlrectionless 
and aimless because the people whose Ideals 
they are supposed to imbibe have not put 
forth thelr ideals before the youth in a proper 
manner. The youth finds that the very people 
whom they consider their ideals do not prac-
tise what they preach. T oday's younger 
generatIOn is troubled by -such contradic-
tIOns. 

'Mahajanon yen. gatah sa ev pantha'-

the path followed by leaders becomes an 
Ideal for the younger generation. The youth 
participate in ranies and processions at the 
behest of people whom they consider their 
leaders. But when these very people expbit 
the youth and leave them in lurch it leads to 
frustratIOn and disappointment in them. 

ActuaIy youth is the spring of life .• is said 
thai 

[English] 

Man is the best creation of God. 

[T r.uJSIaIion) 

The Hindi poet Sumilranandan Pant says-

"'Sunder hai mag, sunder suman, 
Manav tum sabse sundertam-

A person has a lot of desires during his youth 
and the sky is the limit for his ambitions. He 
wants to even challenge the mountains. 1\ 
must be ensured that the youth does not 
remain idle. 

[English] 

Empty mind is devils's workshop. 

[ Translation) 

They must be given something to do. 
Subhash Chandra Bose, who led the youth, 
said-

"kadam kadam baraye ja khushi ke 
geet gave ja. 
ye zindagi hai kaum ki tu kaum par 
lutaye ja 

The Hindi poet Jaishankar Prasad said thai-

1-limadi tung shrang se prabudh shudh 
bharti. 
Swayam prabha sarnujjvala swantan-
trata pukarti, 
Amritya veer putr ho Dridh pratigya 
soch 10, 
Prashast punya path Mi, 
Barhe chalo, barhe chalo. 

The need of the hour is to encourage youth 
to think creatively, build their character and 
imbide high moral values in them. The young-
sters of today are the citizens of tomorrow. 
the future leaders and administrations 01 this 
country. The youth of this country can be 
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successful in every field only if we instil a 
sense d value in them and mould them inthe 
framework of patriotism. The greatest asset 
for acountJy is not the amount of money in its 
coffers but its youth. T odayther'e is a need to 
provide employment to the country·s youth. 
Education should be value-based and em-
ployment oriented. Moral education should 
also be emphasized. The youth should be 
given every opportunity for the alkound 
development of personally. The aim a edu-
cation is-

[English) 

Education is an all-round. well-balanced and 
Integrated development of the personality of 
the child 

[ Translation) 

H education does not fuHil1 this aim then 
reading of text ~s gives the feeling thal-

Hum un ku! kitabon ko kabile zabti 
samazhte haln 
Jinko parh kar ke bete baap ko khabti 
samazhte hain 

T oday's young generation must be provided 
WIth good books in order to detract them 
from obscene literature. 

SHRI RAM KRISHAN YADAV 
(Azamgarh): Hon. Deputy-Speaker Sir. youth 
IS the greatest asset of a country. Children 
are the future of a country. Thai is why it has 
been said that-

[English] 

child is the father of the man. 

[ T ransiation] 

But it is regrettable that our country·s youth 
has become directlOnles5. Looking at the 
history of the 20th Century we find that the 
intellect and sacrifice of great souls (i(e 
Mahatma Gandhi. Dr. B.A. Ambedkar 

JawahartaI Nehru. Subhash Chandra Bose 
and Dr. Rajendra Prasad gave this country 
its independence. But I am pained to say that 
these days such a spirit of saa if.ce does oot 
exist anymore among people of this country. 
I befieve thai: this is due to the non-fulilment 
of our goal at equal opportunities in every 
field for all people. 

The children of poor people living in 
viIages do not get an CIIppOrtunity to study. 
This is the reason why our education policy 
has relegated youth to the background. 80% 
of the Scheduied Caste and Scheduled Trbe 
children living in villages do not get an oppor-
tunity to study. Right from the age of eight 
these children work on farms or in homes as 
servants. H these children are educated then 
we wiH have 80% more promising young 
persons in the country. But all the talent in 
this country is not getting an opportunity for 
expression since education remains theprivi-
lege of a few people. 

Our educational and other programmes 
are also not conducive to the devek:lpment of 
the country's yoong generation. The signifi-
cance of retigion is taught in our Schools but 
students are not taught anything about na-
tionalism or how to play a constructive role in 
society. I know that in my district the RS.S. 
and certain people belonging to minority 
communities are running schools. The edu-
cation imparted in these schools is based on 
religion and communalism. Nothing is taught 
about nationalism. While going through this 
B~I I have noted that it contains very con-
structive ideas. The Bilrs Qbiedives are also 
very good. In a large country like ours, noth-
ing is being done towards welfare of youth. 
We are rarely able to win any gold medals in 
sporting events. Even smaller nations win 
20-25 medals in sports events. This is be-
cause we are not tapping the potential of our 
youth. If education is made compulSory then 
we can produce many successful scientists 
and sportsmen. All the children in the coun-
try should be provided equal opportunities in 
education. Children of poor people should 
be ~ hostel facilities when they go for 
study. When children get an opportunity-to 
stay together and study together they wit 
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develop seI~ In ihis way Scheduled 
Castes and Scheduled Trbes and ather 
backward classes will shed their inferiorly 
complex vis-a-vis the other sections 01 s0ci-
ety. People of all religions should be treated 
equally. There should be equality in educa-
tion and equality in living oonditions as-in 
sociaist countries. I feel that this Bilt wil 
contrilute in large measure towards deveI-
~nt of youth in this muntry which in tum 
will lead to the progress 01 the nation as a 
whole. But the policy of the Government, be 
it the Congress Government or the Janata 
Dal Government. is quite vague in this re-
spect. All these pOints must be given serious 
consideratOn. 

With these words I end my speech. 

[English) 

SHRI VASANT SATHE (Wardha): Sir, 
I am really happy to support this Bill brought 
by our friend Shri Hannan MoRah. tthink this 
is in keeping with the spirit and the attitude of 
the present leadership of the National Front 
Government. I hope this comprehensive Bill 
that has been prepared. will be taken seri-
ously by the Government and they would 
come WIth policies and programmes to fulfil 
these ideals and expectations. Sir, it is also 
In keeping with the vowed policy and dec1a-
ration of the NatIOnal Front Government to 
provide rghttowork asa FundamentalR~ht 
in the Constitution. We support this right 
whale-heatedly, because I tee! that it the 
youth of Indta can be prov,dt:d ooportumtles 
for creatIVe wo~ that Wilt revolutionize our 
whole nation. When we say that our country 
should be seH-sufficient, seH -reliant in the 
world context, what does it mean in practical 
terms? It means that at least its work-worthy 
citIZens should be self-sufficient, self-reliant, 
creative and producttve. In the ultimate 
analysis, the enhre object of planning of any 
Government. partICularly of a nation like 
ours, must be t9 create such conditions that 
would enable every cftizen to have opportu-
nities to achieve excellence in the field of hiS 
or her choICe. That IS the ultimate objective. 
It IS not expected of a Government to inter-
fere in every field or do something by rtseH 

through one machinery caIed the admni-
slralion or civi service. I think we wiI have to 
review seriously; take stock 01 where we 
have gone wrong. cutti1g across party c0n-
siderations becal'Se now the time has mme 
when no single political party can realy 
tackle the stupendous task., facing this coun-
try. The task of regeneration, reconstruction. 
rebuilding this nation, day by day, is bec0m-
ing even more and more inst.m1ountable in 
terms of the problems that are arising-
problems mainly because of the growing 
population of the unemployed and employ-
able youth. We know that more than sixty per 
cent of our voters are falling within the age of 
18 to 40. According to the definition given in 
this BiR, he has described youth as persons 
between 16 and 40 years of age. Therefore, 
our main task must be to address all our 
policies and programmes to the yculh. To-
day, so much of our energy--I feel some-
times very sad-is wasted in mWJal bicker-
ing, recrimination, just criticising each other. 
How much of our time do we realty spend in 
this House in thinking constructively on pro-
~ lMe the one which our friend has 
brought in this Bil This is the real crux on 
which this entire Pariamert should be 
adressing ilseIf. Rather than that, we know 
how our time is wasted. That is why, I think, 
this is the most important Bill. Any time given 
for discussing this mailer would be worth. 
Unfortunately, see the attendance on any 
side tor such a thing. Private Member's Bill is 
taken for granted that ultimately what is 
going to happen will be: perhaps the Govern-
ment wili persuade the Member to withdraw 
givng promises that we will do something 
about jt And that will be the end of the 
matter. But please consider if you can make 
your youth productive, productive in terms of 
producing gods. If it is educatIOn in the lalger 
sense, I believe, education must not be 
treated only in terms of school education or 
college education. The better thing would be 
to give him that education which will make 
him productive in terms of producing goods 
because ultimately youth needs goods. 
Goods, that is, consumer goods, are neces-
sary for his life to improve the quafrty of his 
life-Consumer goods right in his ~abitat, 

right in the rural area itself. We should give 
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hilTl education keepmg With the 
tradrtlOn-agro-lOdustnes-educatlOn that wiD 
go well WIth the agncuhural tradItIOns and 
practtces We can do some such thing. Have 
you evolved a programme? I will tel you that 
the youth of thIS country has a talent, talent 
In hIS hands. talent In hIS fingers. We know 
how sklMul our girls are I saw that In a watch 
factory In Sikklm h IS one of the best produc-
Ing umts The girls there had no other educa-
tIOn but the trachtlOnal skill--deh fingers They 
are prodUCing the best watches Our people 
have talent You can g've even modem skills 
like computers ElectronIC Industrtes can go 
to the rural areas You Will hnd that our 
people are skilful The youth are sklltu~ We 
must create those condrtlOns That WIll bnng 
pressure t1 you pass thiS Btli. I know, people 
Will say, wWhere are the resources? How can 
we gIVe guaranteed employment? How can 
we gIVe nght to work • ThIS IS how we have 
been hearing about thiS Issue all these years 
Sometimes: feel give thIS nghL Then, you 
WIll be forced Then thiS bureaucracy will be 
forced. then all these StatuS-qUOlSt peopte In 
the Government Will be forced, people In the 
Planning CommissIOn will be forced to sit up. 
Mr Chlmanbhal and myself have been dIS-
CUSSing these Ideas In workshops and 
seminars But nothing much came about II 
because the Government IS baSICally status 
quolst They do not want change Even to-
day the administratIOn does not want change 
unless there IS a total poIlIlCai Will of all SideS 
That IS why I said, no Single party can solve 
thiS problem Bring pressure on th,s sys "'m; 
change thJ$' system Make thiS ~ystl- '1 re-
sult-onented Unless that IS done, thl< ,.:>rob-
lem of providing work to the youth win not be 
tackled This problem has to be addressed In 
a holistIC manner There IS no water-llght 
compartment You cannot Just by pasSing a 
Bill tomorrow say that the youth will be pro-
vided jObs From where are you gomg II) 
provide the JObs? Where are the resources? 
What raw matenals Will you gIVe? Where IS 
the baSIC Infrastructure? Where IS power? 
Where IS energy? Where IS steel? Where are 
the materials reqUired? All these POints will 
have to be thought of You cannot think In 

terms of water-tight oompartments_ When 
you think holistically or in 1DIaIity, thIS Bi1 win 
force everyone in this House, irrespedive of 
sides, to think.. I sincerely WISh that this Bill 
should be passed. Chimanbhaijl, I am sure 
that at least you can show courage to accept 
this BID. We wiD help you to pass It. I assure 
from our side that we wiH support Ifl passing 
this BiN. let this Bill be passed by this House. 
let the Government sit up and think Ott how 
we are going to create the Infrastructure and 
howwe are going to draw aparaBei ecomrny 
for production purposes All these will have 
to be done. ThIS BiD IS a comprehensive Bill. 
It IS not only about school or oollege educa-
bon. h IS about tralnmg JObs, unemployment 
rehef, health. sports facilitieS and opportuni-
ties of youth. In short. the entire life of youth, 
the culture and charactel-budchng hes In 
their feeling of belonging When one feels 
that illS hIS life. hiS country and he IS going 
to build hIS life, that seH-rellance and confi-
dence builds up hIS character. That IS the 
real character 

MR DEPUTY-SPEAKER. And also his 
VISIOn of the future 

SHRI VASANT SATHE The youth 
should keep rn View the vISIOn of the modem 
world, a world of exponentIal growth In fields 
like saence. a world where they are going 
and setting up centres not only In the moon 
but beyond moon alSo. Just gIVe opportUni-
ties to the youth who are lIVIng In such a 
world "your create those condrhons for the 
youth. then they will bnng about a revolubon 
not only to change hIS hfe but to change the 
Irfe of the entire country. Who else can do it 
than ourselves? Those d us who are old 
enough, Win be fossilISed and WlH pass on. 
That IS the law of nature. tt IS the younger 
generahon which will come and take over. 
They are to meet the 21 st century. let them 
build a new India. But our jOb towards our 
generation should be to at least, leave those 
conditions for the youth to come up. I think. 
we have failed in this respect I must accept, 
In an introspectIVe mood, honestly that our 
generation has tailed. When hIStory will be 
wntten, then the youth ~ this country will say 
that this generation has failed to create those 
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conditions. We may, for the sake of argu-
ment, say that we have done this and that. 
But the net result is that we have done this 
andthat. But the net result is that we have not 
left those conditions in which the youth of this 
country can really become creative and 
achieve excellence in the fields of their choice 
in such a highly competitive world. No one is 
going to be charitable. No one has mercy for 
anybody In this world. When we cannot 
c.ompete, when we cannot come on equal 
power with other developed countries of the 
world, nobody is going to have sympathy or 
pity for you. Therefore, I beg of the entire 
House, through you, to conSider and con-
centrate on thiS creattve aspect on how to 
create those conditIOns whereby the youth 
of this country will come up of their own and 
will build a new India, notonly for itself but to 
show light to the entire world. Let us not 
waste our energies In interneCine matters 
and quarrels. Fortunately, we have a rich 
heritage which Vivekananda had taught and 
which Aurobindo had spoken. But there is no 
use of talking of that rich heritage when 
today, we are hving In a life of poverty and 
penury In this country. Only that country and 
only those people are heard who are able to 
stand on their own feet, who are self-rehent 
and who can achieve something of their 
choice. We must create that kind of country, 
that kind of conditions for the youths of thiS 
country. 

Therefore, Sir, I entirely support the 
letter and spirit of this Bill brought by our 
friend Shri Hannan Mollah and I request the 
Government to accept it. Don'i run away by 
saying that you are trying to implement it. 
That js what we used to do and if you als'O do 
the same thing then what new are you going 
to do? For the last 40 years we have re-
mained "'ore or less where we were. The 
gap between rich and poor has increased. 
So, if you want to show some new path, new 
.direction of restructuring the entire system, 
you showthat.courage and I assure ~/OU that 
we will support you in such a constructive 
and dynamic programme. 

Thank you very much for giving me this 
opportunity to speak on this Bill. 

MR. DEPUTY-SPEAKER: By this, the 
time allotted for this discussion has come to 
an end. For how long should we extend the 
time? 

SHRI P.R. KUMARAMANGALAM (Sa-
lem): Sir, may I request that time for this 
discussion may be extended by one hour. 

MH. DEPUTY-SPEAKER: It is all right. 
So, we extend the time for this discussion by 
one hour. 

Now, Shri Brij Bhushan Tewari may 
speak. 

[ Translation] 

SHRI BRIJ BHUSHAN TIWARI (00-
mariaganj): Mr. Deputy Speaker, Sir, at the 
outset I would like to thank the mover of this 
Bill for having given us an opportunity to 
discuss the problems faced by the youth and 
also for having laid stress on the necessity to 
formulate a comprehensive youth policy, 
through the medium of this Bill. First of alii 
would like to state that the age of youths 
should be in between 15 and 35 instead of 15 
and 45 as mentioned in the Bill. Secondly we 
are concerned as to how we should utilise 
the contribution of the youth. At the time of 
National movement our national leaders 
made the best use of this energy to attain 
Independence from bondage. The youths 
played a vital role in all the major revolutions 
and agitations that took place in the country 
and became the carriers of new c"'~1r.e. 
After attaining Independence we h tt .at 
youths are our new inspiration but irontcally 
we have not been able to use their energies 
in a proper manner. There is need to incul-
cate Political conciousness democratic tra-
ditions and dutijulnion in our youth which 
unfortunately they lack. The people occupy-
ing the Supreme positions in Government 
merely impart lessoned of discipline to the 
youth. As such today our society is confront-
ing more danger to propriety of conduct than 
to lack of discipline. The reason behind this 
is that in our society the powerful people do 
not frame any rule for themselves, they vio-
late every rule .and qn the contrary they 
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expect the younger generations and the 
weak to strictly abide by all rules. Thus, the 
first thing I would like to say pertaining to this 
Bill is that thete should be an awakening of 
political conciousness among the youth and 
I support compulsory education in this cori-
text. I admit that the youth should have the 
right to education. Simultaneously, provi-
sions should be made to make available 
nutritious told for the the youths at cheaper 
rates. The youths and the students should 
have actively participate In the management 
of schools and universities. Institutions im-
parting High School, Intermediate, B.A. and 
M.A. degrees should necessarily ~ave stu-
dents unions. We cannot create democratic 
tradition or the feeling of responsibility in the 
minds of our students and youths unless we 
provide them adequate opportunities to 
participate in political activities. Today the 
need of the hour is to fight against ilitracy in 
the country and thiS cannot be carried out 
with the efforts of Government and non-
Government organisations only because I 
have seen that on one hand the sole motive 
of all non-Government orga"'llsatlons only to 
extract the Government funds. The Govern-
ment sources are limited and thus in orderto 
awaken the youth It IS very essential to 
create a team compriSing of educated people 
who can fight against illiteracy. In order to 
Implement thiS there should be Wide spread 
agitations In which the Y9uths should resolve 
to educate everyone living In this country 
Within a stipulated time penod and the Gov-
ernment should make its best possible ef-
forts In this direction. Apart from this Bhoorni 
Sena can also be constituted. The Uttar 
Pradesh Chief Minister Shn Mulayam Singh 
Yadav has announced the formatIOn of 
Bhoarni Sena. Similarly, It we start the for-
mation of Bhaarni Sena at national level we 
can use this to make fertile our uncultivated 
barren lands, to extend our sources of edu-
cation and give a new direction to our entire 
youth force. This can also be used for the 
purpose of seizing Benarni lands. With the 
formation of Bhoomi Sena the country will 
get an opportunity to free itself from seces-
sionist forces. Today, when we talk of youth 

policy, it cannot be dealt separately. Forthis, 
it is necessary to bring in a radical change in 
our present system because it we constitute 
a team of literates and Bhoomi Sena we 
should have a clear idea of their objectives_ 
A great deal of irregularity is in existence in 
our society and under the present circum-
stances in our country a person who labours 
hards finds it difficult to make both ends meet 
whereas on the contrary the people wt~ 
earn their livelihood through deceitful meaRs 
enjoy life to the utmost. We have tc once 
again establish the value and dignity of hard 
work and re-establish an egalitarian society_ 
Today the people think that the resources of 
the country cannot increase. and the gross 
national product of the country cannot in-
crease so why not grab whatever is ava~
able. h is very obvious that only the mighty 
and the cratty will succeed in grobbing the 
major share for themselves. Our ecoomy wiH 
no longer remain-egalitarian and the ten-
dency of selfishness and to gralb more and 
more of one's own self or one's family win 
continue unabated. If our society goes in this 
direction we will not be able to infuse new 
spirit in our youth. As has been discussed in 
this al'Qust House a short while ago by Shri 
Sathe we cannot make use of fUndionai 
aspects and creatingly even it we are willing 
do so, if such a kind of irregularity prevails in 
our society wherein the people who forcibly 
grab the share of other enjoy an upper hand. 
Thus we will have to frame a National policy. 
We shall have to think of transforming the 
present set up and organize an agitation in 
the entire country because it we do not make 
use of the youth force in encountering the 
forces surrounding us the situation will tum 
explosive. It will produce alarming results. 
Today, the situation is such that one person 
is not able to understand the other. In this 
system we shall not be able to recognize our 
language. our tradition and further we shall 
fail in awakening the youth towards the rich 
tradition of this country and as such this 
situation will impair our system and destroy 
our existence and impair our unity. There-
fore we should create the right type of tradi-
tions among our youths. We have to make 
use of their energy and vigour in the right 
direction. Thus, in my opinion this Bill is very 
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right and timely but there is need to bring 
some improvements and amendments in it 
I fully agree with the amendments moved by 
Shri YlMaj particularly in respect of circu1a-
tion among the people so that people of aI 
castes and creeds could get an opportUnity 
to express their views. Our National Front 
Government has declared to bring a new 
youth policy at an earty date. After having 
,':lken the views of all parties regarding this 

I dill which is beiOg discussed whatever con-
crete suggestions are put forth and whaleYer 
is congenial to the prevailing time we need 
such a youth policy. With these words, I 
support the basic sentiments expressed in 
the aforesaid Bill and resume my seal 

SHRI PREM KUMAR OHUMAL 
(Hamirpur): Mr. Deputy Speaker, Sir, althe 
outset I would like to recite a couplel--

'Hukme Hakim Ka Farmaye Raavani 
RukJaye 
Kaum Kaheti Hai Hawa Band Ho Pani 
Ruk Jaye 
Oil Ki Beheti Hui Ganga Ki Ravani Ruk 
Jaye 
Lekin Yeh Mumkin Nehim I(j Joshe 
Jawani Ruk Jaye-

Mr. Deputy Speaker, Sir, I would like to 
congratulate my friend Shri Haman UoIah 
for having introduced such a Bill which has 
made hon. Shri Sathe so youthful that he has 
assumed to give his party's support wihout 
consulting the other leaders of his party .• is 
truely the result of that youthfulness which 
has made him act in thi~ manner. 

Mr, Deputy Speaker. Sir the biggest 
capital; of a nation is its human resources 
because rt IS medium which can make use of 
all others means and the power of youth is 
the most Important means in the human 
resource. It at all we have committed a 
mistake. it was that we did not pay adequate 
attentIOn towards channelising the youth 
force In the held of education and this has 
been accepted by Shri Satheji. In India, had 
we not imparted education on the basis of 
caste and instead had given education based 

on uniform education policy then perhaps 
one section of the society would not have 
gone much ahead. B.J.P. mnsiders the 
power of youth to be most powerful and 
important! we channaisetheyoulh powa', 
ulilze it in a proper manner and taka iIs help 
in organizing a literacy carnpa91 then it can 
prove to be of a great help to the nation. 

Hon. Deputy Speaker, Sir. many social 
evils such as unlouchabilily, dowry, ~
stilion, casteisrn etc.. are prevaiing in ow 
country. The youth force can play a vital role 
in eradicating !hess social evils from ow 
society. The creative and positive ooopera-
tion of these youth will be of immense inpor-
tance for the nation because the youth p0s-
sesses inherent power of bringing a change. 
History bears testimony that every change in 
the world has been brought abOIA by the 
youth power. We have1Dfamiarisetheyouth 
of our country with our heritage. 

Mr. Deputy Speaker, Sir, just nor. dur-
ing a discussion which was held here, a 
iriend had mentioned and I feel that the 
phobia of RS.S. has struck those friends of 
ours. 

[£ngish) 

MR DEPUTY -SPEAKER: You please 
come to the point. 

PROF. PRE .. KUMAR DHUMAl..: I am 
coming to the point 

MR. DEPUTY-SPEAKER: • is not 
necessary to mention controversial poinIs. 

[ Translation] 

SHRI PREM KUMAR DHUMAl: Mr. 
Deputy Speaker, Sir, I am coming to that 
point. \'01i1e speaking that gentleman lev-
elled a charge on R.S.S. being anti-naIionaL 
I want to clari'f this before you thai RS.S 
cannot be changed of treason. No other 
organization in India possesses the same 
national character as that of R.S.S. 
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MR. DEPlJT¥-SPEAKER: There are 
many important issues Ike educalion, em-
ployment etc. relating to this. You can. give 
your suggestions either how you would like 
to incorporate them in the Bill or how you 
would like the Government to formulate a 
policy with regard to them. Would you like 
that these rights should be included in the 
Chapter on Fundamental Rights? We would 
like you to speak on those points. 

[T tanslation] 

PROF. PREM KUMAR DHUMAl.: The 
Education Policy should be improved. San-
skrit has been totally ignored in the New 
Education Policy: We say that we should 
familiarise our youth with our culture and 
heritage. But if we do not promote Sanskrit 
language how will they become familiar with 
our heritage. I shall conclude after saying a 
few words because of paucity of time. I 
support this Bill. A comprehensive discus-
sion should take place on it. Whatever 
amendments are made in it should be given 
WIde publicity and there should be a national 
debate on this subject so that the power of 
the youth could be channeli:-.ed properly. 

[English} 

SHRI CHmABASU (Barasat): I rise to 
support the Bill moved by Shri Hannan MoI-
lah with all the emphasis at my command. 
This is for the first time that such a compre-
henSIVe Bill encompassing the various as-
pects of the youth life of our country has been 
placed here for the consideration in the high-
est nattonal forum democratically elected by 
our countrymen. 

Sir, while I support it, I do it from a sense 
of nostalgia also. Sir, the thrust for the free-
dom c:I our country, impatience for a quicker 
pace of soCial transformation and an ideal-
ism for bringing into being a society based on 
equity and justice brought many of us at the 
forefront of the freedom movement of our 
country. I know many of you who are here 
have joined the treedom movement ot the 

country being inspired by that lofty ideal of 
bringing about a change of SOCiety based on 
justice and equity. 

Today. certainly. at an age which is 
elder, we are very much frustrated that even 
at this age we do not find realization of the 
ideals for which we once tought and even 
landed ourselves in the prison houses under 
the British regime. Anywi!Jl'f. I do not like tt, 
take muCh of your time. 

Of the major muffi-vacated aspects of 
the youth problems have been brought into 
this BiD. That is the charm of it. That is the 
beauty of it. It is not piece. It is not a particular 
aspect of the youth life on which emphasis 
has been laid, because youth life cannot be 
reconstructed in a piecemeal way. Youthlife 
can be reconstructed on the basis of a 
comprehensive socio-economic programme, 
and this Bill serves to attain that 

One aspect to which I want to draw your 
atlention--and through you of the House-
is, thai is about the rural youth. I was looking 
into the statistics regarding the youth popu-
lation in urban areas and the rural areas. I 
found to my great surprise that of the entire 
rural population, youth population is only 44 
to 45 per cent. It we want to really build a new 
rural India somebody may claim, then we 
cannot build it up without looking after the 
interests of the rural youth of our country. 
These rural youths, they may be agricultural 
workers, they may be artisans, they may 
belong to the weaker sections of the commu-
nity, they may be SC or ST, they may be 
other weaker sections of the community, 
unless we can bring about a social and 
economic change. so that they can also 
enjoy the fruits of the progress and devel-
opement of the country, I think we are invit-
ing social tensions. thai is exactly what is 
happening today. 

17.00 hrs.. 

Look. at the countryside of Bihar; look aI the 
countryside of Andhra Pradesh: look at 
Kashmir and look aI Punjab. These youths, 
who are the vital torce of our country, have 
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been misguided and misled because they 
have no ideaJism before them. They have 
been completely frustrated. h is not the tine 
to accuse anybody, this side or thai side. 
Actually we could not redeem the pledges. 
Therefore, I would earnestly urge upon the 
Government, particularly my friend Stvi 
Mehta to consider it. As a matter r:I fact, this 
is within the jurisdiction of the Policy Stat~ 
ment of the National Front Govemmert. ~ 
the first time. under the National Front Gov-
ernment, on the 31 st January last, the Prime 
Minister met the representatives of aD youth 
organisations ~tt. rqht. and centre. There 
was a background paper which detailed in 
great length the youth problems. I had gOne 
through the background paper. r had lis-
tened to the leaders of the youth organisa-
tions who had attended the meeting. Many 
members were frustrated here because there 
was no Action Programme evolved in thai 
Conference of the Youth Representatives. It 
IS a good beginning. At least we have got 
some confidence among the youth leaders 
of our country. They had the right to be 
consulted. The consultation was there. But 
there was no effective outcome. 

By accepting this Bill. I think. you can 
fulfil the pledge that you made in the Confer-
ence of the Youth leaders of various organi-
sations on the 31 sl January last In order to 
fulfil the electoral promises made by you onty 
four or five months before and in keeping 
with the views expressed by you in the 
Conference of the Youth leaders only three 
or four months before. I would appeal to you 
to accept this Bill. As Mr. Sathe has said. 
other obstructions could be eliminated by 
the tremendous force of the youth masses 
together with other section of the people and 
by mobilising the people of our country. Thai 
will be a historic achievement of the National 
Front. I am happy that the Members sitting 
on my right have also pledged their support 
for the acceptance of this Bill. 

PROF. P.J. KURIEN (Mavelikara): We 
are always right 

SHRI CHITTA BASU: But you did·not 
do it earlier. 

SHRI P.R KUMARAMANGALAM (Sa-
lem): Mr. Deputy-Speaker, Sir, I not only 
wish to weIcome1he Bill thal has been rncMMt 
by Shri Hannan MoUah from UllbHia but 
also congratulate him for having taken this 
step to put toge1her collectively many fooda-
mental issues in this Bill and also addressed 
many fundamental problems. 

This Bil is not a Bil dealing with just one 
or two issues. According to me, it deals with 
"the very future of this nation. Many Members 
have mentioned-l do not think that it is 
ine\evant and it is worth mentioning it 
again-that in many a movement whether it is 
movement run by naxaities. whether .it is a 
movement of secessionism, whether it is a 
movement which has communal angles to iI. 
whether it is a movement indulging in arson. 
looting and violence. invariably the force that 
is utilised by aft these conspirators and crea-
tors of these dubious movments, which 
destroy the fabric of the nation, is the youth 
force. Whether one looks at Kashmir or 
Punjab or Assam or even Tamil Nadu today. 
it is ultimately the youth power that is being 
used by the vested interests to destroy the 
fabric of this nation. Why is it that this power 
is available to them? I think, this is a question 
which we must address to ourselves. This 
power is essentially available to them be-
cause we are unable to chamelise, attract 
~nd utilise the youth effectively in nation 
building activities. I was very happv to see in 
para 34 of the President's Address to Parlia-
ment on 12th March this year that the Gov-
ernment is sensitive to the concerns and 
aspirations of our youth. I can assure the 
Government and inform the Membets 01 this 
House that these terms are not new, now the 
words new and nor this paragraph new. We 
nave seen similarterms. even identical terms, 
being used in many a President's Address 
when it refers to the youth. These platiludes, 
thasa assurances, these words r:I praise of 
the youth have been used over and over 
again. Not only that. we have also seen not 
one but many a youth conference of the 
youth organisations to discuss what is it that 
is to be done to channelise the youth power. 
I am constrained to say that every one of 
these conferences came out with very pow-
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erful resotutions. The resolves are very strong 
. but never did it become a slaMe nor did it 

ever really come ante action to the extent that 
the youth power was really channeiise~j_ 
Yes. sporadically we have seen a festival or 
two of the youth. we have seen our Indian 
youth go an participate in international fest~ 
vals, we have seen some sports festivals, 
but systematicaRy, legally, under law. mak-
ing it a bounden duty. making it compulsory 
on the Government to channelise youth 
power, I am sorry to say that rt did net come. 
That is one of the reasons why I wis" to join 
both Mr. Vasant Sathe and Mr. Chitta Basu 
10 ptead wrth the Government and specially 
our MinISter, Mr. Chimanbhai Mehta, through 
you, Sir, not to make the request to the 
Member to withdraw the Bill beCause I am 
reasoncmty certain that Mr. Hannan Mollah 
belonging to the CPM would be constrained 
to withdraw the BiD. t would plead with him 
also that even If the Minister makes a re-
quest to him to withdraw the Bift, please 
disappear it necessary, at that moment.but 
do not withdraw the Bill. let the Bill lie at least 
on the Table of the House till the Govern-
ment brings a Bill to put forward these points 
and make this a law which makes it a bounden 
duty of every Government that comes. This 
is the need of the hour. I think. it is relevant 
for all of us in this House to realise that the 
youth are straying from the path of develop-
ment essentially because they are losing 
faith in the system. 

Today It is an admitted fact and even the 
Statement of Objects and Reasoras of the Bil! 
says that every fifth person who is unem-
ployed is an Indian and every second person 
who is illiterate also happens to be an Indian. 
Why is i1 that we are not handling these 
issues? Why IS it that we are trying to ad-
dress these ISSueS as Insurmountable? Why 
do we not have the courage to allow this to 
become a fundamental right to the youth of 
this nation? let them have a chance of 
survival. Give them the nght of employment. 
right of educatIOn. gIVe them the culture that 
some of us had the chance to be taught. Why 
IS it that we are alloWing our youth to get 

infested. if necessary, by communal reac-
lions? It was unimaginable to think about 20 
or 30 years ago that the youths would be 
tooIs·of caste and creed fights. youth bec0m-
ing tools of mmmunaJ fights, youth raising 
Question that let us do away with the reser-
vation: why should 'X' or 'Y' though back-
ward should have more and all that. AI this is 
~ out of the fad that there is injustice in 
society, that there are inequities which they 
are not able to tolerate. It is a situation where 
a youth knows that the degree that he gets in 
educational instrtution is sometimes not even 
worth cost ortht! vatu.:! of the paper on which 
it IS primed. Because it he has the degree, he 
IS told when he goes 10 get a job, oh. ),OU 
have a B.A. or M.A. Degree. what is the use: 
you must have so and so to put in a word for 
ycu and only then you would be considered. 
Univrtunately, merit has become irrelevant. 
Not oniy do we find that merit has become 
Irrelevant, what has become relevant is 
psychopancy. napotism and corruptIOn. 
Essentially it is the system tnat is driving the 
youth away. They are no longer approving 
what we are discussing in this House. I can 
tell you this quite reasonably. When I meet 
my young nephews, 'have noticed that there 
is cynicism when they discuss about politi-
cians. politics and about the system, whether 
it is the judiciary, whether it is the legislature, 
whether it is the executive or whether it is the 
officialdom, they hold in contempt each one 
of us essentially because they think that in 
the last four decades, we have not been ab&e 
to deliver what they wanted and meet their 
aspirations. t would request that the Govern-
ment must accept this Bill. Even if they 
canrlC}t accept this Bill. let them make an 
assurance on the floor of this House that 
within a specific time period they would bring 
forward a Bill which would become a statute, 
whICh will guarantee the youth his rtghts. 
And I wish let that assurance be kept. Thank 
you. 

SHRI BAlGOPAl MISHRA (Bolangir): 
Mr. Deputy Speaker. Sir, I support this Bill 
brought torword by Shri Hannan Mollah and 
I congratulate him for bringing before this 
House such a comprehensive Bill. Sir, lot of 
things have been told. I do not want to repeat 
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them. But. if you take an impartial view. I 
think that the House will agree with me that 
the youth power is just like the atomic power. 
The atomic power, if it is utilised properly, 
serves the mankind and when it is misutil-
ised, it destroys the mankind. I am grateful to 
Shri Vasant Sathe that he has admitted that 
his generation is responsible for the present 
day's situation. Sir, so far as education is 
concerned, I am sorry to say that in India we 
do not have any educational institutions 
starting from the primary level upto the uni-
versity level. We have got only institutions 
where people are taught how to read and 
write and produce a hunch of literate people. 
tf you take the norm for a literate person to 
know the English. then Shri Kamraj Nadar 
will not be called "''"' educated man. But. I do 
not tj~lnk any of us w~1 agree here to call Shri 
Kamraj Nadar uneducated. He did not have 
any degree from any Board or University. He 
had his education In T ami! vernacular upto 
Class Vth. But, he was an educated man. 
Similarly, today In the last fort)' years, we 
have 1a~:ed to educate the youth of thIS 
country. That IS one aspect of it Similarly, 
our values are detenorating fast. 

17.'4 hrs. 

fSHRI VAKKOM PURUSHOTHAMAN in 
the Chai~ 

The respect Satheji's genera~lOn had for 
probably we do not have for our sem()rs. And 
the generatIOn next to us does not have that 
much respect for us as we have for our 
seniors. ThIs is another thmg tor which to-
day's youth is becoming more wise. The time 
IS limited, so I am no1 going to repeat the 
poln!s, nor I am going to elaborate the points. 

lots a of things are belOg told in the name of 
youth welfare. There IS a Minister, there is a 
Manistry, there is a Department and a lot of 
money has been spent in the last forty years 
on ths. But what is the concrete results of 
these Investments? NCe and NSS are con-
hned to colleges where youth is supposed to 
be processed. But what IS the percentage of 
Indian youth who enter the college? Theer 
number is very few and their percentage is 

very less. So, wi. take this opportunity to 
request this Government that they should 
formulate a process in which aJI the youth of 
the country, after attaining the age of eight-
een years, should serve their country for 
three years. in which military training should 
be there, literacy should be there and social 
service should be there. Only after that. they 
should be allowed to enter into the general 
life. We are spending a lot of morleY. in the 
name of informaleciucation, adutteduCaoon. 
etc.etc. • we channelise that !1'1OfleY, then I 
thiri<. the things will be bener. 

Another thing is that the present Indian 
culrure and Indian society has changed from 
what it was a couple of decades back Ear-
Iier, a man was respected for his commit-
ments, for his oonvictions and for his person-
afity. But today, a man is respected bJ what 
he wears. what he rides on and what he eats. 
So, that is the difference. Just '*e in any 
other field, the end has beoome important. 
not the means. Similarly, right from the child-
hood. kid starts thinking that he wiD make 
money. He is not bothered about the means. 
He says he will mint money, he dINe in an 
ar-conditioned house; he will ride an air-
conditioned car. The sense of dignity of 
labour is no more there. After this 10+2 
theory. anybody who completes 10+2 wiD be 
around eighteen years. If that youth mixes 
up with the rest of the youth of the viRage, I 
think there wi. be lot of interaction and inter-
change of ideas and thoughts and there wil 
be a lot of change in the society. 

We have got these Nehru Yuvak Ken-
dras and a lot of money has been spent on 
them. But what actuatly have these Nehru 
Yuvak Kendras delivered in the last, I think, 
eighteen years. except that some people of 
the elite class have got some opportunities? 
The rural youth have got very little, if I am 
oorrect. 

As Mr. KurnaramangaJam said, any 
movement you take, youth are involved in 
that. I do not agree with all those who say that 
only Mahatma Gandhi is responsble for the 
freedom of this country .• you take the his-
tory of the freedom movement of this coun-
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try, Bhagat Singh, Khudl Ram, Chandra 
Shekhar Azad also had their own share And 
at that tme they were the youth of thIS 
country. So, In the freedom movement also, 
the youth forces have played their own role. 

lastly, I Will request the Government, 
through YOU. to declare 23rd March as the 
National Youth Day because on thIS day 
Bhagal Singh and hiS companions had at-
tamed martyrdom, fJghbng farrhe freedom of 
thiS cour.try Thank you, Sir 

SHRI AVUAYARAGHAVAN(Paighat) 
Mr Chairman, Sir, at the outset, I would iike 
to welcome thIS Bin piloted by my hon fnend 
Shn Hannan Mollah 

MinIOnS of youth In the country are un-
employed Even today, the newspapers re-
ported from the Annual Report of the Plan-
ntng Comm15SDn for 1989 90 

I quote 

"The level of unemployment has shown 
a tendency to worsen and there has 
been a decline of employment In tradi-
tional crafts and Industnes The organ-
ISed Industry has failed to prOVIde 
additIOnal employment commensurate 
with Investment· 

ThIS IS the positIOn While IntrodUCIng thIS 
Bill, the mover of the Bill pointed out the 
sItUatIOn about the unemployment In our 
country According to the flQures available. 
the regIStered unemployed are around 3 5 
crores While calcUlating the rural and partly 
unemployed youth, It Will be around 10aores 
What does rt show? Sir, the energy of the 
mapr chunck of youth In thiS country IS not 
being utilised for the welfare of the country 
Year after year, we are IntrodUCing deflCrt 
budgets and thIS year also there IS hike In 
pnce of dtesel and petrol "we utlbse the 
energy resources of our youth. If they con-
trixrte one day serw::e to thIS country and If 
we fIX the rate of servICe charges at Rs 20, 

then the country wi get value '" terms of 
money. Rs. 2OOcrores per day . lit is contrb-
utad for 10 days. it WIll be worth d As. 2000 
aorss. Then, "are will be no need of deficit 
budget and no i188d of hke In the pnce of 
dl8S8l and petrol. There should be some 
proper chamelisallOn of the energy of the 
youth That IS lacking In this country That IS 
the cruel fate of the IndICUl youth whICh are 
faang 

Sir, we an utilise these unemployed 
youth for the benefif of this counfry J can give 
an example from Kerala Some of the youth 
organisations In Kerala promISed to work for 
some days for developmental actMtleS In 
the State And through those actMtles they 
have now started to build bndges, canals, 
roads, butldtngs, etc. hIS acontrbubon to the 
nabon Now, theques1lOn IS how to uhllSethe 
S9MC9S of these unemployed youth for the 
welf<P'e of the nabon That should be the 
pnmary thinking of the country Some proper 
plamng IS required In thIS regard 

Sir, whtie piloting the Bill, Mr Hannan 
MoIIah pointed out about the situatIOn of 
IIltteracy In the country About 50% of the 
Illtterates In the globe are residing In India 
While addressing thiS House today, the hon 
member, Shfi Vasant Sathe has raISed a 
POint and asked what crime IS done by their 
generatIOn to thiS natIOn? This IS the mapr 
cnme done to thIS natIOn Can we ttllnk of a 
person who cannot read poem? Can we 
think of a youth who cannot read a good 
novel? That IS hiS right to read d good novel, 
to know the traditIOns of thiS country through 
books We have demea that to the majOr 
chunk of people In thIS country Who IS 
responSible for thIS? This IS the responsibil-
Ity of those people who were In there regime 
In the last four decades ThIS IS one part In 
regard to the polICY of educatIOn In thIS 
country. one of the hon Members on the 
opposite side has supported the Navodaya 
Schools What was thetradftlOn of educatIOn 
whICh we have created In the post-lnde-
pendence perIOd In our country? We have 
promoted a bias towards English Medium 
Schools Just after Introduang the New 
EducatIOn Policy. a aaze for Enghsh Ian-
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guage has developed in our country. One of 
the famous poet in Kerala has written a 
poem. In two Jines, he pointed out thai after 
introduction of thiS kind of educationaJ sys-
tern. the mothers in our country are thinking 
of booking labour rooms prevalent in Eng-
land in a hope that during the delivery of a 
child, the kid wnl cry in English. sUch kind of 
policy is there in our country. Here is a five-
year old kid philosopher in our oountry. Here 
is a new generation of kids with shoes on 
their feet, with socks, with a blue trouser and 
white shirt. with parents on the right side and 
servants on the left side. Just like a bonded 
labour, the five-year old kid goes on. There 
IS tuition not only for the fIVe-year old kid, but 
also for him mother. This is the new tradition 
we have introduced in our educational sys-
tem. Quite contrary to this. there is a major 
chunk of people who are illiterate. There 
should be a change in the policy. A new 
educational system should be Introduced 
with a pattern whICh will give new orientation 
to our educational system. 

Regarding eradICation of illiteracy, I 
would like to say that thIS is the International 
Literacy year. We should chalk out a plan of 
how to utihse the uncmpk>yed youth in our 
country for eradication of illiteracy. There 
should be proper channelisatlon of the en-
ergy of the youth In our country. In our State. 
Kerala. we have started good pl'ogramme of 
hundred per cent literacy In 1990. An All 
Party DelegatIon gave a representation to 
:he Government for supply of newsprint at 
subsidised rate. Actually, in Kerala all the 
newspapers are ready to print all the bro-
chures free of cost. Our Central Govemment 
IS not taking any decisIOn regardIng the 
representatIOn given by the representatIve 
of all political parties In Kerala representing 
In this House. I hope they will take the 
decision soon. But my suggestion is that 
there should be proper planning by the 
CentraleGovernment to utilise this unem-
ployed youtn for the eradication of illiteracy 
In our natIOn. That should be Included in the 
Youth Act. 

The other par: is regarding culture. We 
all agree that there is eroston of cultural 

values in our country. This is the greed land 
of Mahatma Gandhi, Jawaharlal Nehru, 
Bhagat Singh and others in the freedom 
movement There are great values of sacri-
fice in our freedom movement. WhaI hap-
pens to all thpse values? From the public 
workers at the tope to the rural villagers you 
can see the erosion of these values. What 
have we done to prevent such an erosion? 
Now, a new wlture is developing. People 
are around pop music. I am not opposing the 
classical aspect of any music. But a crusade 
against the degenerating culture of the west. 
a culture of drugs and wines, in needed. But 
what we have done is, we have started 
Utsavs iike the Apna Utsav and so on, but 
nothing is done about the rural villages to 
preserve the real tradition and culture. That 
should be there and I have congratulated my 
friend, for he has introduced that in this Bill. 

Regarding sports, what is the position? 
How many people we have in the Olympic 
Games who got medals for our country? We 
had hockey medals some 20 year ago be-
cause there was a lot of importance given to 
sports in those days. But what is the position 
today? 

SHRIVASANTSATHE:Yourha"eP.T. 
Usha In your State who won the medal. 

SHRI ~ VUAYARAGHAVAN: About 
that. I will come later. I will just mention one 
thing. There was a football tournament in 
Kerala Hon. Chairman also happens to be 
from T rivandrum and this was held there. So 
many teams came and our country was also 
represented there. But we did not score even 
a single goal. One of my friends happened to 
be the member of that Footban Team. He 
said that those who were coming from out-
side were our guests. So. we should treat 
them as hosts and to score our goal against 
our guests is not the tradition of the game. 
Then I thought we will do something when 
we go abroad to participate in international 
games. Shri Vasant Sathe has already 
mentioned about P. T. Usha She is from my 
University and I have great respect towards 
her. Then. one of my friend happened to be 
a member of the OIympir. team. When I had 
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a discussion with him asked-him. what is 
yow argument regarding your failure in inter-
national gamesT Then there reply was: 

'"Karmanyevadhi Karaste Ma Phaleshu 
Kadachna-

We should have to run through these 
tracks and not think about medals. He just 
quoted Geeta All our great traditions are 
being misquoted in our country. This is the 
pathetic condition of our sports. There is not 
a comprehenSIVe sp:>rts. The sports policy 
which we have Introduced In 1984 IS not 
~ for the development of thIS country. 
Ultimately what IS going on? This policy 
IeadstofrustratlOn. This frustration leads our 
youth to the terronst camps In PakIStan: thiS 
frustration leads them to take AK-47 nfles In 
their hands and thiS frustratIOn leads them to 
ruin this country. So. we should save our 
youth from this frustration We request this 
new Government to take some mrtlatlVes to 
save thiS country The Government should 
utilISe the majOrity of thiS natIOn for the 
benefit of thiS countrY'. they should utilise 
thelT energy tor the future of this natIOn I 
hope thiS Bill Which IS Introduced by Shn 
Hannan Moliah Will gIVen enough ventilation 
In thIS regard and I hope th,s Govern men! Will 
take necessary steps according to thiS Bill 
Wrth these few words. I condude My speech 

DR. VISHWANATHAM (Snkakulam): 
Mr Chairman. Sir. I thank you tor gIVing me 
thiS opportunity While supporting thiS Bill, I 
would like to pomt out to thiS august House 
that the youth passes through three stages. 
Dunng those three stages, they learn a lot 
and so many factors affect them. Acrordmg 
to psycho-analysIs. whatever the child learns 
whoe paSSing through the third year to the 
fifth year, IS earned out throughout the rest of 
Its life. Our children In India are also pasSing 
through those stages. For example, we talk 
of drug abuse. But we practise it in front of 
our children. Naturally. the children will prac-
hse the same without knOWing the bad ef-
fects of It. So m~ch so. If we want to have a 
youth as placed In letter and spirit of thIS Bill. 

we must develop a system of education 
where each child. whether it is in the village 
or in the city or in any nook and romer of our 
country. must be given institutional educa-
tion wherein the child learns as to how to 
buid himsel or herself. how to assuciate 
with others.and how to carry on the duty to 
which he or she is born. They are destined to 
do certain things and not those things which 
we an see in an around us. So, this country 
or any other country should develop a sys-
tem of educabon where the children are 
taught moral and ethical values before they 
become youths. It should be Just like old 
days ashram or residential schools where 
they should be separated from the grown-up 
riff-r~. There is a saying In Telugu' 

'"Mokkai Wonganadi Maanal Wongadu" 

Unless you mend the children while 
they are-very young, you cannot mend them 
when they are grown-up These y(Juths are 
haVIng ideas only. Whatever you do, ihey 
simply pretend to do something Actually. 
they are set on one track. I e. ngld track. 
Unless you give them education In a proper 
manner. we cannot have better youths whICh 
we are dreaming of Now maJOnty of the 
youths have the Idea of 'easy money and 
JOlly life: That is the fashIOn of the day 
Wherever you go, you go to a Youth Camp. 
by evening. you see the vagaries of their 
nature ThIS IS the minds of the present 
youths. 

I do admit that there I~ an un-endmg 
force In the youth whICh must be utilised In a 
proper way to build the nation 

SHRI BHABANI SHANKAR HOTA 
(Sarribalpur): Sir, at the outset, I welcome 
this Youth Bill moved by hon. Member. Shn 
Hanan MoIIah. On listening 10 the views from 
aU sections of the House, J urge upon the 
Government to pass thiS Bill. " that IS not 
possible right now, I request the Govern-
ment to take concrete actIOn so that the 
provisions of the Bill which have been pro-
posed could be acted upon. 

Here, whiJe going through the Bill and 
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on hearing what the han. Members have 
said in this House, my opinion is that the 
attitude of the State and the society towards 
the youth and the problems faced by the 
youth are comprehensively reflected in the 
Bill. But we have also to take into considera-
tion how the youths view the society. what is 
their perception. Some of the hon. Members 
have made just passmg references about 
the value ,udgement of the youth, about the 
societ)' and about the State What I want to 
emphasise is, can we think of "youth~ only as 
has been drafted in the Bill, as has been 
mentioned in the deflnttlon, I.e. 'youth' means 
all persons between fifteen and forty-five 
years of age? 

MR. CHAIRMAN: Just a minUte. Now 
time allotted for consideration of this Bill is 
over. So many Members have given their 
names. So, we Will extend it for another two 
hours. 

SEVERAL HON MEMBERS: Yes, SIr. 

SHRI BHABANI SHANKAR HOTA: Sir, 
I was saying that the problems of the youths, 
as we have been witnessing now, have been 
genulMiy reflected In thiS Bill. That is a part 
of the SOClo-economlC order that exists In 
thiS count ry Unless we change radically, the 
socia-economic structure of the country, we 
cannot remove unemployment, we cannot 
remove the frustration among the youths. 
Unless we do thai. the condlttons of the 
youths IS 'lot gOing to be changed. For pro-
Viding employment to ttle youths, are we 
gOll19 to encourage cottage and village In-
dustries In rural areas, are we going to stop 
multi-natIOnals from coming into this coun-
try? Are we gOing to stop the multi-nationals 
from coming to this country and arE:l we 
discouraging the monopohstic and capitalist 
houses? All these are linked WIth prOVIding 
employment to the youth. This has to be 
viewed in a particular perspective and con-
crete action has to be taken. 

Total frustration prevails among the 
youth. I refer to a particular incident. 20 years 
ago, a student while coming out of the ex-
amination hall. after doing some malprac-

lice, felt so much ashamed that he would just 
go to the railway track to comm ~ suicide. But 
now if he is caught, he is proud of assaulting 
his teacher, No guilty conscience prevails 
today. These malpractices are continuing 
and are being strengthened as we see cor-
ruption prevailing in the political, economic 
and ~ocial fields starting from top to bottom. 
This corruption is there is the political, and 
social arena and in the bUSiness field and 
everywhere. That is why. it is a total reflec-
tion upon the character of the youth. In my 
view, it is not possible to reform only the 
youth. We have to reform the whole society 
and we have to work upop such proposals 
which would change the situation ill the 
world and which would ~adica"y change the 
society and which would create conditions 
where the youth can function properly, 

I welcome thiS Bill because it has thrown 
suffiCient light on the programmes of the 
youth and as it has acted as a catalyst to 
brtng about certain basic change in the 
conscience of the youth and in the health 
programmes, and in the educational sys-
tem-amending the old education policy 
which are adopted three or four years ago--
and as It seeks to develop sports and to 
organise youth festivals. Taking all these 
things Into consideration, I hope Govern-
ment will act upon it sincerely and try to 
implement some of the programmes which 
have now been suggested so that a new era 
will usher in for the youth In this country, 

SHRI P.C. THOMAS (Muvattupuzha): 
Mr. Chairman, Sir, I support this Bill whole-
heartedly and I think thatthis Bill will open the 
eyes of the Government firstly to formulate 
the youth ·policy which we did not have for a 
long tIme 

Secondly, I am sure either this Bill would 
be accepted or some kina of implementation 
will come through some othtH legislation. 

I would propose that tne gist of this Bill, 
the pointers which are shown in this Bill 
should be whole heartedly accepted. 

The first thing which has been given 
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recognitIOn In this Bill IS a pointer to the fact 
that youth should be recognised. Recogni-
tion to the actIVities of the young man and to 
the youth as an organisation IS reqUired and 
I can also say that If a boy wants to do 
something even In his chIldhood and If the 
parents and the SOCiety IS not gOIng to recog-
nrse It, the boy WIll Just loss hIs confidence to 
act. The youth IS unable to do what he wants 
because he does not get due recognition. He 
IS afraid and he IS not gettIng the confldt!nce 
to dothe Itght thlng.To have real confidence 
and to act fearlessly and honestly and In a 
devoted manner to the cause for whICh one 
stands. Will be the best output from a man 

There are very good IndlCatlOnsforthese 
aspects In thiS Bill 

As has already been stated by many 
han Members. the capacity of the youth has 
to be channehsed properly Unless rt IS so 
channehsed. tne huge power of the youth Will 
not be useful to him. to any indiVidual. to any 
famIly. to any community. and In the larger 
perspective. to the nation as a 
whole Therefore. thiS Bill points to so many 
facets which Will give methods of channell-
satlOn for the youth power Then. I would 
think that the grant of proper opportunity to 
the youth IS something which has been 
stressed In the Bill all through Grant of 
proper opportunrty IS In respect of all fields 
I am not gOing rntC' the details But It has been 
given In all the fields like education. employ-
ment. health services. cultural actiVities and 
sports etc Ith,nk that these aspects aretobe 
conSidered very seriously and thiS Bill has to 
be supported by all Members because the 
necessity of giving opportunity to the youth In 
all these respects IS stressed In thIS Bill 

With regard to other aspects, I would 
Just like to mention about sports I think thiS 
one aspect which IS worth mentioning Now 
we are not able to give the necessary en-
couragement to sports and cultural activities 
though at varIOus points we are trying to give 
some kind of encouragement Of course, we 
are devoting time. energy as well as money 

for these activities. But the POint is that these 
activitieaara not properly planned and given 
to the youth. For example, I can Just quote 
one example which I have seen a few days 
ago. There was a football tournament In 
which two teams had reached the fmal stage. 
In fact, that tournament took place on 29th of 
last month. That was about the competitIOn 
for Federation Cup Football Tournament 
Two teams, one each from Goa and Kerala, 
were fighting tooth and nail Doordarshan 
was giving a lIVe telecast. But when Just 12 
minutes was to go, when the match had 
reached the climax. when thousands and 
mllhons of people were viewing thiS game all 
over thiS country, the programme was sud-
denly changed In Its place. there was some 
kind of a feature serial which could In no way 
be useful (InterruptIOns) Ithlnk It was about 
Lakshadweep I am sure that even people 
from Lakshadweep would not have appreci-
ated Jt There were very many persons who 
were appreciating the football tournament 
Here. I Just point out one rnstance only. Such 
kind of cruel attitude from our Government. 
administrators, elders as well as people In 
power IS In vogue So, It IS necessary that the 
people who hold responSible positIOns should 
give a very serious thought to thiS matter and 
they should given proper recognition to all 
the actiVities of youth including sports. cul-
tural activities etc 

Regarding cultural actiVities, I have got 
one aspect to say For the ,.>ast several 
years, I know what has been taking place In 

Kerala In Kerala some kind of encourage-
ment IS given In thiS respect to the students 
at the schools and colleges Different types 
of competitIOns are being held and the best 
ofthe lot are being pICked up They are being 
given encouragement I would hke to sug-
gest that at the national level also, the stu-
dents of schools and colleges as well as 
other youth who are not being educated In 
colleges etc. Should also be given such kind 
of cuhural opportunities ~o that the best out 
of them can be chosen and given due en· 
couragement. I would also Just like to sug-
gest a few programmes for the youth Of 
course my learned hon. fnend Shn Hannan 
Mollah touched all those areas or many of 
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those areas or many of those aspects. I 
would suggest that youth exchange pro-
gramme is necessary especially in ourooun-
try from State to State to build up India, to 
have better encouragement and to have 
bener feeling among the youth in order to 
strengthen our nation. It can also be ex-
tended to exchange programmes in the inter-
national sphere also. 

I would just like to stress another point. 
Youth should be given some kind of interest 
and role. They should be given some kind of 
involvement In tourism because that is a field 
where we have got much scope to develop. 
The other point which I would like to stress is 
about the menace of drugs. Some kind of a 
fight against this drug menace should be 
there. That i5 very necessary. For that, some 
kind of channelisation has to be done when 
the Youth Policy is framed. 

Apart from all these things, I may also 
add that when we think of the rights of the 
youths, betterment of the youths, we must 
also think about the hard work which the 
youths put In. For the very hard work which 
the youths of this country put in, the Policy 
should give a very strong stress on the need 
fortheir involveme,1t.1 am sure, the youths of 
thiS country will only take it up in the ngl,t 
perspective if they are asked and If they are 
gIVen the opportunity to work hard In the 
spheres in which they do their work 

We see that many of the Indian youths 
whogo abroad. th~ywork very hard and they 
get very good reputation as persons who are 
Involved In very good hard work. But some-
how when we are-- engaged in work in our 
counfry, at various levels, we find that we 
aresliding away from this very important 
aspect of har~ work. As my friend pointed 
out, it may be becauS€ our elders are also 
doing that. I am sure, the elders as well as 
the youths are interested in working hard. 
For that, a proper programme and its imple-
mentation has to be thought of when a Youth 
Policy is framed and when legislations are 
brought. 

I may also point out about the neglect of 

youth in my State. There is a youth hostel 
which has been constructed in Thrikkakara, 
in the Ernakulam District of Kerela It took a 
very long time for its construction. After it 
was constructed, it took along time for it to be 
inaugurated. Then a Ministertrom the Centre 
came and inaugurated it. Now, for a very 
long time, the work has not started. It has not 
started fu nctioning even after several months. 

PROF. N.G. RANGA (Guntur): Why? 

SHRI P. C. THOMAS: There may be 
reasons. That is why, I am placing it before 
the Government so that this can be taken 
note of. I am told that there a warden has to 
be appointed. And a warden gets a salary of 
about Rs. 3000 to Rs. 4000. It is a covetable 
post.· Applications have been called for and 
about 14 to 15 applications have come in. 
Qualified persons are also there. But, some-
how, some kind of appointment through the 
back door is being thought of. That was one 
of the allegations which I found in one news-
paper. Anyway, since there is no direct infor-
mation, I do not stress on that. I would say 
that youths are neglected in very many 
flelds- Neglected even to the maximum 
extent. When we formulate programmes, 
when we put it Into action, even at that stage, 
we find that neglect creeps in. 

I am sure, the Bill has given a very good 
direction in this regard to see that the youths 
are not neglected. Youths should be recog-
nised and their capabilities and talents should 
be recognised and that should be used for 
their own development, for the development 
of the community as well as forthe develop-
ment 01 the nation. 

[ Translation] 

SHRI TEJ NARAYAN SINGH (Buxar): 
Mr. Chairman, Sir, I welcome this Bill moved 
by Shri Hannan Mollah. Today, our youth are 
the worst sufferers. A large numeber of them 
are unemployed. They do not get employ-
ment even after their best efforts. Those who 
want to study cannot continue it because 
their guardians cannot bear the expenses of 
education. There are 25 clauses in this Bill. 
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H thIS Bill IS passed and becomes an act, the 
youth of our country will get an opportunity to 
make some progress because the develop-
ment of youth IS the development of the 
country, othelWlse the whole exercise Will be 
futde According to the Government fgures 
about 4 crore doctors, engineers, profes-
sors, postgraduates and graduates are j0b-
less These figures have been published by 
the Government According to the Govern-
ment the number of unemployed people 
was about 50 lakh In the year 1950 but at 
present, about 4 crore people are unem-
ployed H thiS situation continues one cannot 
say what will be the number of unemployed 
after 2-4 years If thiS Bill becomes an act 
then the number of unemployed can be 
reduced otherWIse It Will go on mcreaslng 
No doubt, development of Kerala took place 
because of literacy but the literacy rate In 
Bihar which IS also a part of the country IS 
very low Even an Intelligent child cannot get 
hiS educatIOn because hiS guardian cannot 
afford to meet the expenses on educatIOn 
when crops of farmers are rUined by heavy 
rams then they are unable to make their both 
ends meet In these circumstances how can 
they afford the expenses on educatIOn of 
their children I support thiS Bill and hope that 
the people who have progressive views WI" 
also support It The people who do not have 
faith In SOCialism Will not support It. In the 
present situatIOn a few persons might be 
gettmg some faCIlities but the oondrtlOn of 90 
per cent IS going from bad to worse Our 
youth mIgrate from their State to other states 
to get an employment but they do not get rt 
A postgraduate IS ready to accept the JOb of 
a peon There IS a proVISion that If a graduate 
does not go for a JOb he can start hiS busl 
ness with the help of the Government No 
such assIstance IS prOVided to anyone In the 
eXisting law The Janata Dal Government 
has given an assurance of right to work to the 
youth by amending the Constrtutlon There 
IS a Similar proVISIOn In clause 11 of th,s Bill 
If the House passes thiS Bill, the youth Will be 
benefited I do not agree that maximum age 
limit for work should be reduced to 35, the 
age of 15-45 IS all right The conditIOn of the 

Leamlng Project 

children below 15 IS the worst According to 
law the children below 14 should not be 
provided with any Job 

[English] 

MR CHAIRMAN The hon Member 
may continue hiS speech on the next occa-
sIOn 

18.00 hrs_ 

HALF-AN-HOUR DISCUSSION 

Computer Assisted Sanskrit Teaching 
and Learning Project 

[EnglIsh] 

MR CHAIRMAN Now, we shall take up 
Half an hour d,SCUSSIOn Prof VIJay Kumar 
Malhotra 

{ TranslatIOn] 

PROF VIJAY KUMAR MALHOTRA 
(Deihl Sadar) Mr Chairman, Sir the answer 
given by the han MInister to a questIOn No 
188 on 26th March, 1990 regarding the 
computer assisted Sanskrit TeachIng and 
learnIng Project and Sanskrit as a sclPntlflc 
language of computer was not satISfactory 
at all It does not generate any hope forfuture 
also He said that two computer-assisted 
Sanskrit teaching and learnmg prolects had 
been started In the Jawahar Lal Nehru UnI-
versrty and the Lal Bahadur Shastri Kendnya 
Vldyapeeth In the year 1988-89 But every 
effort IS being made to ehmlnate Sanskrit In 

accordance with the educatIOn poiie)' of the 
Government and rt has been excluded from 
three language formula also "Sanskrit 
language IS not to be taught In schools and 
colleges, what would be the use of com-
puter-assisted Sanskrit teaching and learn-
Ing project as who Will learn Sansknt ian-
guage? Therefore,l wantto say that Sanskrit 
should be taught In sChools and colleges I 
want to mentIOn thIS pOIOt partICUlarly whICh 
IS Important from the pomt of VieW of India 


